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Title: Issue regarding suspending the Question Hour and allowing a discussion on price rise.

CAPT. AMARINDER SINGH (AMRITSAR): Madam, we, this morning, moved an Adjournment Motion under Rule 56, asking the Government to explain
the failure in curbing the soaring prices of essential commodities particularly, pulses, vegetables, fruits, oils and other food items, causing upset in
the common man's budget and helplessness of the poor. 4€; (Interruptions) This is what we wanted to discuss. Now, when the Rajya Sabha has
suspended the Question Hour and allowed a discussion on price rise, why cannot we have a discussion in the Lok Sabha on this issue? €/
(Interruptions)
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SHRI MALLIKARIJUN KHARGE (GULBARGA): We have requested to take up the discussion under Rule 56 as an Adjournment Motion. If you allow our
Adjournment Motion, we are ready to take up and discuss this issue.
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HON. SPEAKER: The House stands adjourned to meet again at 2 p.m.
12.07 hrs

The Lok Sabha then adjourned till Fourteen of the Clock.

The Lok Sabha re-assembled at Fourteen of the Clock.

(Hon. Speaker in the Chair)



